
ORDER

No. :0s/S.O./2024 Date :L6.02.2024

In supersession of order No. ogls.o.lzozL dt. z2.LL.zozL
issued earlier in this regard, Hon'bre the chief Justice has been
pleased to nominate Hon'bte Dr. Justice pushpendra singh
Bhati, Judge, Rajasthan High court, Jodhpur as chairman of the
Rajasthan High Court Legal services committee, Jodhpur, under
section 8A of the Legar services Authority Ad, LggT read with
Regulations 3(4) and 4 of the Rajasthan state Legar services
Authority Regulations, 1999.
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No. : Gen/XV/06l94lSC-Ilzs3 Date : 16.02.2024
Copy to :-

01. Registrar-cum-Principal secretary to Hon,bte the chief Justice,
Rajasthan High Couft.

02. P.s. to Hon'ble Dr. Justice pushpendra singh Bhati, Judge,
Rajasthan High Court, Jodhpur.
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Gen/Xt/06l94lSC-Il 234 Date : L6.02.2024
also to the following for information and necessary action :-
The Registrar General, Rajasthan High Court, Jodhpur.
Al! P.S. to Hon'ble Judges, Rajasthan High Court, Jodhpur/
Jaipur Bench, Jaipur.
All Registrars/O.S.D., Rajasthan High Court, Jodhpur/ Bench
Jaipur and Registrar (H.Q. At New Delhi), Bikaner House,
Shahjhan Road, New Delhi-l1.
The Member Secretary, Rajasthan State Lega! Seruices
Authority, Rajasthan High Court Building, Jaipur.
The Director, Rajasthan State Judicial Academy, Jodhpur.
All Joint Registrar/Deputy Registrar, Rajasthan High Couft,
Jodhpur / Jaipur Bench, Jaipur.
The Joint Secretary/Deputy Secretary, Rajasthan State Legal

Seruices Authority, Jodhpur / Jaipur.
A.O.J., Classification (Website), Rajasthan High Coutt,

a/

Jodhpur/Jaipur.
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